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\\/ No. Bldg./Gaz. /CD 72, s e Dated, Delhl thé .. veiiinreees

All the Judicial Officers,

Tis Hazari/Karkardooma/Patlala House/Rohini/Dwarka/

Saket/Rouse Avenue Courts and Family Courts,

DelhifNew Delhi

and the Officers on Deputation/Diverted Capaclty and under Training,

Subs: LLO E D
SirfMadam,

The following 06 flats of Judiclat Pool are available for allotment :

E o 8 i : — ‘1
T i e

NO, OF e S
LOCATION TYPE FLATS FLOOR FLAT NO. REMARKS
. VI 02 1= No.A-14 For the Officers of
Saket Court Residential 2nd No.B-24 DHJS & DJS (Sr. Division) only
Complex
v 01 gth No.C-51
Y 02 1 No.2102 For all the Officers of
Delhi Admn. Flats, 1% No.2118 DHJS and DJS
Gulabi Bagh, Dethi =
[ 01 3 No.1635

The willing Judicial Officer may send their request to this office on or before ﬂégbé 1 }Q"(P In
case no reply is recelved by the said date it will be presumed that you are not Interested in the allotment.
Willingness/letters received after the due date will not be considered and suﬁ1marily rejected.

The Officer who has been allotted an accommeoedation, cann{at apply for ancther
accommedation of the same type for a period of one year Irrespective of the fact as to
whether he/she had opted to take possession of the sald accommodation or not, However, the
said allottee may apply for a higher categoryftype of accommodation If the same is
circulated.

The Officers may visit and inspect the accammodations, If they so wish, before applying for

allotment of the aforesald accommodations.
M

(ANJU BAJA] CHANDNA)

PRINCIPAL DISTRICT & SESSIQN %QS).
22926 -~ 927 Seli ] { AR D

No.BIdg./Gaz./CD/72/.v.eeemenes Dated, Delhl the w..eseneernnns

Copy forwarded to :- g

The Registrar General, Hon'ble High Court of Delhi, New Dethl for infofmation.
The R&l Branch, Tls Hazari Court, Delhl for uploading this Circular under relevant sub-head on

the Layers.
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OFFIGE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

5 150 ~2 1240 Q@(obf/%
No. /Bldg. AllotmentGaz./PDJ West/2025 Dated Delhi the

Copy forwarded for information.

1. All the Judicial Officers of West District, Tis Hazari Courts, Delhi.

2. F loading on LAYERS.
\/./R.;T:gloading on Website through LAYERS.
oyl

(Harish Kumar)
Officer-In-charge (Judicial Branch)/
District Judge {Commercial Court)-04
For Principal District & Sessions Judge (West)




